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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH
- " AT HYDERABAD
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‘B. Gangadhar Rao ++ Applicant !

l . s

- and

1. Chief General Manager,
Telecomminications,
Hyderabad.

2. pistrict Telécom: ‘Engineers, -
Karimnagar -Bistrict, i
‘D/o Telecommnnications,

Karimnagar.f . ‘ _ ¥
3. Sub-Divisional Officer, ]
Telecom, - ‘ | : 3

-

D/6 Telecommunications, |
Peddapalli,=xarimnagar. + i+ Respondents

_shri P,Naveen Rao . .;..Coﬁnsel for the applicant
shri R. Ramulu . * o ‘Counsel for respoddents
comu o

HON'BLE SHRI H, RAJENDRA PRASAD, MEMBER - (ADMINISTRATIVR)CJr

| Pz

0 R_D E R

‘Ms. Shyama on behalf of Bhri K.Ramulu and $hri PhaniﬁRaj (
on-behalf of SQri P.Naveen Rao. .

Heard. Considering the facts and ciréumstances,ds‘thié

case it is directed that the resﬁondeﬁts may apply the directions.
issued in. OA 881/95 disposed of on 9. 8 95 to this case also \
and take action accordingly. COpy of judgement in QA 881/95

may also be sent along with thiSIOrde;.

Thus.the OA 15 disposed of.

L S
— O& L b
(H. Rajen{ra [Prasad)
Member (Admi rative) H 47m
. * ' ' A
218t Augus€, 1997 w7

4 Jﬂgh;

v




1
L 4
,‘4"
i
./1 LR
. ™
o b
T ¥
co
A‘ ,j__ N
; «1&?
i1
g
L B
i
- LS
N o ﬂ
{
i’
f e
.'1
P
L}
Aot
.-’ -

Ve

*
LY

|
|
|
|




¢

I Court,.
TYPED LV CHECKED BY;
COMPARED BY, AFFROVED BY:

TN THL CENTRI ADMINT STRATIVE TRIBUNAL
HYSERABAD BESCH AT HYDERABAD

THE HON'BBE MR.JUSTICE.
VICE-CHATIRMAN

And
THE HON'BLE MReH.RAJENDRA PRASAD sM(a)

DUTED; -

ORDER/JULGHENT,

Mode, /RAL, /C-a N0, ,
in
Q.4 .No,
T« .No, _ (W.p, )

Admittegd and Interim directions issuweqd,

Allowed
- Disposed of with Directions,
Dismissedq,

Dismiszed s withdrawn
Dismissed for default
Ordered/Rejedted .
No,order as to c0s£s.
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I Court.
TYPED Evs CHECKED BY;
COMPARED BY. APFROVED BY;

IN THL CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

)f....--—u-«-- ~ e
THE HON'BLE MR.H.RAJENDRA PRASAD 3)(4)

. DATED: lf?z ~3 / °17

Maha, /RA., /C-AM0., . :
,
in . af
nl.-_“j‘:
O.aNo, LS as.
T 4 No, (W;P.' )

Admittda and Interim directions issueq,

Allowe

Disposed of with Directions,
- R S
Bismifsed,

Dismijszed as withdrawn
N smifssed for default

Ordeyed/re jedteq
No,

/ rJ
der as to costy.
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